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| ALPHABETICAL LIST OF MEMBERS
Tenth Lok Sabha

A

Abdul Ghafoor, Shri (Gopalganj)
Abedya Nath, Mahant (Gorakhpur)
Acharia Shri Basudeb (Bankura)
Adaikalaraj, Shri L. (Tiruchirapalli)
Advani, Shri Lal K. ( Gandhi Nagar)
Agnihotri, Shri Rajendra (Jhansi)
Ahamed, Shri E. (Manjeri)

Ahirwar, Shii Anand (Sagar)

Ahmed, Shri Kamaluddin (Hanamkonda)
Aiyar, Shri Mani Shanker (Mayiladuturai)
Ajit Singh, Shri (Baghpat)

Akber Pasha, Sﬁri B. (Vellore)
Anbarasu Era, Shri (Madras Central)
Anjalose, Shri Thayil John (Alleppey)
Ansari, Shri Mumtaz (Kodarma)

Anthony, Shri Frank (Nominated Anglo-
Indian)

Antulay, Shri A.R. (Kulaba)
Arunachalam, Shri M. (Tenkasi)
Asokaraj, Shri A. (Perambalur)

Athithan, Shri R. Dhanuskodi (Tirchendur)
Ayub Khan, Shri (Jhunjhunu)

Azam, Dr. Falyazul (Bettiah)

B
Baitha, Shri Mahendra (Bagaha)
Bala, Dr. Asim (Nabadwip)
BalayogL Shri G.M.C. (Amalapuram)
Baliyan, Shri. N.K. (Muzaffarnagar)
Bandaru, Shri Dattatraya (Secunderabad)
Banerjee, Kumari Mamata (Calcutta South)
Bansal, Shri Pawan Kumar (Chandigarh)
Barman, Shri Palas (Balurghat)
Barman, Shri Uddhab (Barpeta)
Basu, Shri Anil (Arambagh)
Basu, Shri Chitta (Barasat)
Berwa, Shri Ram Narain (Tonk)
Bhadana, Shri Avtar Singh (Faridabad)
Bhagat, Shri Vishweshwar (Balaghat)
Bhagey Gobardhan, Shri (Mayurbhanj)

Bhakta, Shri Manoranjan (Andaman
Nicobar Islands)

Bhandari, Shrimati Di K;Jnlari (Skkim)
Bhardwaj, Shri Paras Ram (Sarangarh)
Bhargava, Shri Girdhari Lal (Jaipur)
Bhatia, Shri Raghunandan Lal (Amxitsar)
Bhattacharaya, Shri Malini (Jadav;u’)

Bhattacharya, Shri Nani (Berhampore)



Bhol, Dr. Krupasindhu (Sambalpur)
Bhonsle, Shri Prataprao B. (Satara)
Bhonsle, Shri Tejsinghrao (Ramtek)
Bhurla, Shri Dileep Singh (Jhabua)
Birbal, Shri (Ganganagar)

Brar, Shri Jagmeet Singh (Faridkot)

Brohmo Chaudhury, Shri Satyendra Nath
(Kokrajhar)

Buta Singh, Shri (Jalore)

c
Chacko, Shri P.C. (T ricﬁur)
Chakraborty, Prof. Susanta (Howarh)
Chaliha, Shri Kirip (Guwahati)
Chandra Shekhar, Shri (Ballia)
Chandrakar, Shri Chandulal (Durg)

Chandrasekhar, Shrimati Maragatham
(Sriperumbudur)

Charles, Shri A. (Trivandrum)
Chaneq;e.‘ Shri Nirmal Kanti (Dumdum)
Chatterjee, Shri Somnath (Bolpur)
Chaudhary, Shri Kamal (Hoshilarpur)
Chaudhary, Shri Ram Prakash (Ambala)
Chaudhary, Shri Rudrasen (Bahraich)
Chaudhtt, St Narain Singh (Hissar)

Chauhan, Shri Chetan P.S. (Amroha)

Chauhan, Sﬁd Shivraj Singh (Vidisha)
Chaure, Shri Bapu Hari (Dhuls)
Chavan, Shri Prithviraj D. (Karad) |
Chavda, Shri Harisinh (Banaskantha)

Chavda, Shri Ishwarbhai Khodabhai
(Anand)

Chennithala, Shri Ramesh (Kottayam)
Chidambaram, Shri P. (Sivaganga)

Chhatwal, Shri Sartaj Singh
(Hoshangabad)

Chhotey Lal, Shri (Mohanlalganj)

Chikhlia, Shrimati Bhavna (Junagarh)

Chinta Mohan, Dr. (Tirupathi)
Choudhary, Shri Ram Tahal (Ranchi)
Choudhury, Shri Lokanath (Jagatsinghpur)

Choudhury, Shri Saifuddin, (Katwa)

Chowdary, Dr. K.V.R. (Rajahmundry)

Chowdhary, Shri Pankaj (Maharajganj)
Chowdhary, Shri Santosh (Phillaur)

Chowdhury, Shri A.B.A. Ghani Khan
(Malda)

D

Dadahoor, Shr Gurcharan Singh
(Sangrur)

Daloir Singh, Shri (Shadol)

Damor, Shrl Somjibhal (Dohad)



Das, Shri Anadi Charan (Jajpur)
Das, Shri Dwaraka Nath (Karimganj)
Das, Shri Jitendra Nath (Jalpaiguri)
Das, Shri Ram Sunder (Hajipur)
Datta, $hri Amal (Diamond Harbour)
" Deka, Shri Probin (Mangaldo)

Delkar, Shri Mohan S. (Dadra and Nagar
Haveli) ’

Dennis, Shri N. (Nagercoil)

Deora, Shri Murli (Bombay South)
Deshmukh, Shri Anantrao (Washim)
Deshmukh, ShriAshok Anandrao (Parbhani)
Deshmukh, Shri Chandubahai (Bharuch)
Dev, Shri Sontosh Mohan (Tripura West)
Devarajan, Shri B. (Rasipuram)
Devegowda, Shri H.D. (Hassan)

Devi, Shrifr\ati Bibhu Kumari (Tripura East)
Dharmabhiksham, Shri (Nalgonda)
Dhumal, Prof. Prem (Hamirpur)

Dighe, Shri Sharad (Bombay North Central)
Digvijaya Singh, Shri (Rajgarh)

Dikshit, Shri Shreesh Chandra (Varanasi)
Diwan, Shri Pawan (Mahasamund)

Dome, Dr. Ram Chandra (Girbhum)

Drona, Shri Jagat Vir Singh (Kanpur)

Dubey, Shrimati Saroj (Allahabad)

Dutt, Shri Sunil (Bombay North West)
F

Faleiro, Shri Eduardo (Mormugao)

Farook, Shii M.O.H. (Pondicherry)

Fatmi, Shri Mohammad Ali Ashraf

~ (Darbhanga)

Femandes, Shri George (Muzaffarpur)
Femandes, Shri Oscar (Udupi)

Fundkar,
(Akola)

Shri Pandurang Pundlik

G
Gaikwad, Shri Udaysingrao (Kothapur)
Gajapathi, Shri Gopl Nath (Berhampur)
Galib, Shri Gurcharan Singh (Ludhiana)
Gamit, Shri Chhitubhai (Mandvi)
Gangwar, Di. P.R. (Pilibhit)
Gangwar; Shri Santosh Kumar (Bareilly)
Gautam, Shrimati Sheela (Aligarh)
Gavit, Shri Mankrao Hodlya (Nandarbar)
Gehlot, Shri Ashok (Jodhpur)

Ghangare, Shri Ramchandra Marotrac
(Wardha)

Ghatowar, Shri Paban Singh (Dibrugarh)



Giri, Shri Sudhir (Contai)

Girlja Devi, Shrimati (Maharaj Ganj)
Giriyappa, Shri C.P. Mudala (Chitradurga)
Gogoi, Shri Tarun (Kaliabor)

" Gohil, Dr.
(Bhavnagar)

Gomango, Shri Giridhar (Koraput)

Mahavirshinh Harisinhji

Gopalan, Shrimati Suseela (Chirayinki)

Gowda, Prof. K. Venkatagiri (Bangalore
South) -

Gudadinni, Shri B.K. (Bjaipur)
Gundewar, ShriVilasraoNagnathrao (Hingoli)
Gupta, Shri Indrajit (Midnapore)

| H
‘Handique, Shri Bijoy Krishna (Jorhat)
Harchand Singh, Shri (Ropar)

Hooda, Shri Bhupinder Singh (Rohtak)
Hossain, Shri Syed Masudal (urshidabad)
(

Imchalemba, Shri (Nagaland)
inder Jit, Shri (Darjeeling)
Istam, Shri Nurul (Dhubri)
J
Jafter Sharief, Shri C K. (Bangalore North)
Jai Prakash, Shri (Hardol)
Jakdr, Shri Baiam (Skan)

(v)

Janarthanan, Shri M.R. Kadambur
(Tirunnelveli)

Jangbir Singh, Shri (Bhiwani)
Jangde, Shri Khelan Ram (Vilaspur)
Jaswant Singh, Shri (Chittorgarh)
Jatav, Shri Bare Lal (Morena)
Jatiya, Shri Satynarayan (Ujjain)
Jawali, Dr. B.G. (Gulbarga)
Jayamohan, Shri A. (Tirupattur)
Jeevarathinam, Shri R. (Arakonam)
Jena, Shri Srikanta (Cuttack)
Jeswani, Dr. K.D. (Kheda)
Jha, Shri Bhogendra (Madhubani)
Jhikram, Shri Mohanial (Mapdla)
Jodhi, Shri Anna (Pune)
Joshi, Shri Dau Dayal (Kota)

K
Kahandoiw, Shri Z.M. (Malegam)
Kairon, Shri Surinder Singh (Tam Taran)
Kale, Shri Shankarrao D. (Kopergaon)
Kafiaperumal, Shri P.P, (Cuddaiore)
Kalka Das, Shri (Karolbagh)

~ Kamal, Shri Shyam Lal (Basti)

l\(t'“r‘m:g"i.(c;". l ) .
Kamat, Shri Gurudas (Bombay North-East)



'Kamble, Shri Arvind Tulshiram (Osmanabad)
Kan';son., Prof. M. (Outer Manipur)
Kanaujia, Dr. G.L. (Kheri)

Kanithi, Dr. Viswanatham (Srikakulam)
Kanodia, Shri Mahesh (Paten)

Kanshi Ram, Shri (Etawah)

Kapse, Shri Ram (Thane)

Karreddula, Shrimati Kamala Kumari
(Bhadrachalam)

Kashwan, Shri Ram Singh (Churu)

Kasu, Shri Venkata Krishna Reddy
(Narasaraopeta)

.Katheria. Shri Prabhu Dayal (Firozabad)
Katiyar, Shri Vinay (Faizabad)

Kaul; Shrimati Sheila (Rae Ba;_aii)

Kesri Lal. Shri (Ghatampur)

Kewal Singh, Shri (Bhatinda)

Khan, Shri Aslam Sher (Betul)

Khan, SI'uiGhulammhmmad(Muadabad)

Khan, QlﬁSukhenw Mshnupur)

)

Khanoria, Major D.D. (Kangra)

 Khurana, Shri Madan Lal (South Delhi)

Khursheed, Shri Salman (Farrukhabad)

~ Koli, Shri Ganga Ram (Bayana)

Kona!haia, Shri Rama Krishna (Anakapalil)
Korl, Shii Gaya Prasad (Jalaun) |
Krishna Kumar, Shri S. (Quilon)
Krishnaswamy, Shri M. (Vandavaél)

Krishnendra Kaur (Deepa) Shrimati
(Bharatpur)

Kshirsagar, ShrimatiKesharbal Sonaji (Beed) -
Kudumula, Kumari Padamasree (Nellore)
Kull, Shri Balin (Lakhimpur)

Kumar, Shri Nitish (Barh)

Kumar, Shri V. Dhananjaya (Mangalore)

Kumaramangalam, ShriRangarajan (sq,m)

Khandelwal. Shri Tara Chand (Chandni -

Chowk)

Mmmmmm
(Garhwal)

Kunjee Lal, Shri (Sawal Madhopur)
Koppuswamy, Shi C.K. (Colmbatore)
Kurien, Prof. P..l\. (Mavelikara)

Kusmaria, Or. Ramkrishna (Damoh)
L

ﬁ.mmm Savhtvi(Muiimdapuram)

l.alm Basha. Shl’l SM (Guntur)



Locha, Shri Guman Mal (Pali)
M
Made Gowda, Shri G. (Mandya)
Madhukar, Shri Kamla Mishra (Motihari)
Mahajan, Shrimati Sumitra (Indore)
Mahato, Shri Bir Singh (Purulia)
Mahendra Kumari, Shrimati (Alwar)
Mahto, Shri Rajkishore (Giridih)
Mahto, Shri Shailendra (Jamshedpur)
Malik, Shri Dharampal Singh (Sonepat)
. Malik, Shri Pura Chandra (Durgapur)
. Mallkarjun, Shri (Mahbutnagar)
Malflikarjunaiah, Shri S. (Tumkur)
Mallu, Dr. R. (Nagar Kurnooi)
Mandal, Shri Branmanand (Monghyr)
Mandal, Shri Sanat Kumar (Joynagar)
Mandal, Shri Suraj (Dodda)

Mane, Shri' Rajaram Shankarrao
(ichalkaraniji)

Manjay Lal, Shri (Samastipur)
Manphooi Singh, Shri (Bikaner)
Marandi, Shri Krishna (Singhbhum)
Marandi, Shri Simon (Rajmahal}
Marbaniang, Shri Pe.e1 C. (Shi"c .,
Masood, Shr Pashe~a (Sanz: anpur)

Maihew, Shri Pala K b, {irtukki)

Mathur, Shri Shiv Charan (Bhilwara)
Maurya, Shri Anand Ratng (Chandauli)
Meena, Shri Bheru Lal (Salumbar)
Meghe, Shri Datta (Nagpur) |

Mehta, Shri Bhubaneshwar -Prasad-
(Hazaribagh)

Mirdha, Shri Nathu Ram (Nagat')
Mirdha, Shri Ram Niwas (Barmer)
Mishra, Shri Ram Nagina (Padrauna)
Misrz Shii Janardan (Sitapur)

Misra, Shri Satyagcpal (Tamiuk)
Misra, Shri Shyam Bihari (Bilhaur)
Mohan Singh, Shri (Feio2epur)
Mollah, Shri Hannan (Uluberia)
Mujahid, Shri B.M. ‘Charwad South) '
Mukherjee, Shrimati Geeta (Panskura)
Mukherjee, Shri Subrata (Raiganj)
Mukhopadyay, Si..i Ajoy (Krishnagar)
Mu}\da, Shri Govinda Chandra (Keonj*ar)
Munda, Shri Karlya (Khuntl)
Munivappa, Shri K.H. (Kolard

Muralee Dharan, Shri K. (Caticut)
Murmu, Shri Rup Chand (Jhargramy

Murthy, Shri M.V. Chandrashekara
(Kanakapura)



Murthy, Shri M.V.V.S. (Visakhapatnam)
Murugesan, Dr. N. (Karur)
Muttemwﬁ. Shri Vilas (Chimur)
N
Naik, Shri A. Venkatesh (Raichur)
Nalk, Shri G. Devaraya (Kanara)
Nalk, Shri Ram (Bombay North)
Nalkar, Shri D.K. (Dharwad North)
Nandi, Shri Yellalah (Siddipet)
Narayanan, Shri P.G. (Gobichettipalayam)
Nawale, Shri Vidura Vithoba (Khed)
Nayak, Shri Mrutyunjaya (Phulbani)
Nayak, Shri Subash Chandra (Kalahandi)
Netam, Shri Arvind (Kanker)
Nikam, Shri Govindro (Ratnagiri)
Nyamagouda, Shri S.B. (Bagakot)
(o]
Odeyar, Shri Channaiah (Davangers)
Oraon, Shri Lalit (Lohardaga)
Owaisi, Shri Sultan Salahuddin (Hyderabad)
P
Padma, Dr. (Shrimati) (Nagapattinam)
Pal, Dr. Debi Prosad (Calcutta North West)
Pal, Shrt Rupchand (Hooghly)

Palacholla, Shri V.R. Naidu (Khammam)

(vi)

Pandeya, Dr. Laxminarayan (Mandsaur)
Pandian, Shri D. (Madras North)
Panigrahi, Shri Sriballav (Deogarh)
Panja, Shri Ajit (Calcutta Nonh-E;st)
Panwar, Shri Harpal (Kalrana)

Passi, Shri Balraj (Nalnital)

Paswan, Shri Chhedi ~(S:asaram)
Paswan, Shri Ram Vilas (Rosera)
Paswan, Shri Sukdeo (Araria)

Patel, Dr. Amrit Lal Kalidas (Mehsana)
Patel. Shri Bheem Singl: {Rewa)

t-rtet Shri Brishin (Stwan)

Patel, Shri Chandresh {Jamnagar)
Patel, Shri Haribhal (Pr:tandan)

Patel, Shri Hari'al Manjt (Kutch)

Pate!, Shri Praful (Bhandara)

Patel, Shri Ram Pujan (Phulpur)

Patel, Shri Shravan Kujmar (Jabaipur)
Patel, Shri Somabhai (Surendranagar)
Patel, Shri Utlambhai Harjibhai (Bulsar) |
Pathak, Shri Harin (Ahmedabad)
Pathak, Shri Surendra Pal (Shahabad)
Patidar, Shri Rameshwar /Khargone)

Patil, Shri Anwari Basavaraj {Koppal)



Paﬁ. Shri Prakash V. (Sangfi)
Pati, Shrimati Pratibha Devisingh (Amravati)
Pati, Shr Shivraj V. (Latur) _

Patil, Shrimati Surya Kanta M
Patil, Shri Uttamrao Deorao (Yavatmaf)
Patil, Shri Vijay Naval (Erandol)

Patil, Shri Yashwantrao (Ahmednagar)
Patnak, Shri Sivaji (Bhubaneswar)

Patra, Dr. Kartikeswar (Balasore)
Pattanayak, Shri Sarat Chandra (Bolangir)
Pawar, Shrl Sharad (Baramat]

Pawar, Dr. Vasant Niwrutti (Nasi)
Peruman, Dr. P. Valal (Chidambaram)
Pilot, Shri Rajesh (Dasua)

Poosapati, Shri Asnandgajapati Raju (Bobbilf)
Potdukhe, Shri Shantaram (Chandrapur)
Prabhu, Shri R. (Nigiris)

Prabw Zantye, Shri Harich Narayan (Panaf)
Pratani, Shri K. (Nowrangpur)

Praksh, Shei Shashi (Ghak)

Pramanik, ShriRadhika Ranjan (Mathurapur)
Prasad, St Hari Kewal (Salempur)

Prasad, Shri V. Sreenivasa

{Chitrasger.=27)

(vl

Prem, Shri B.L. Sharma (East Mn

Premi, Shri Mangal Ram (Bijnor)

Purkayastha, Shri Kablm (Silchar)
"R

Rahi, Shri Ram Lal (Misrikh)

Rai, Shri Kalp N#th (Ghosi)

Rai, Shri Lall Babu (Chhapra)

- Rai, Shri M. Ramanna (Kasaragod)

Rai, Shri Nawal Kishore (Sitamarhi)

Rai, Shri Ram Nihor (Robertsganj)

Raj Narain, Shri (Basgaon)

Rajaravivarma, Shri B. (Poliachi)

Raje, Shrimati Vasundhara (Jhalawar)
S.S.R.

Rajendra  Kumar, Shri

(Crongaipatts)
Rajesh Kumar, Shri (Gaya)
Rajeshwaran, Dr. V. (Ramnathapuram)
Rajeswarl, Strimal Basava (Betary)
Raju, Stwt Bh. Viayakumar (Narsapur)
Rajulu, Dr. R.K G. (Svakasi)

-Ram, Stwi Prem Chand (Nawada)

Ram Babu, Shri A.G.S. (Madurai)



‘Ram Badan, Shri (Lalganj)

Ram Singh, Shri (Haridwar)

Ramalah, Shri Bolla BuM (Eluru)

- Ramamurthy, Shri K. (Krishnagirf)
Ramasamy, Shri R. Naidu (Periyakulam)
Ramchandran, snnmdnappany(connénom)
Ramdew Ram, Shri (Palamau)
Ramsagar, Shri (Barabanki)

Rana, Shri Kashiram (Surat)

Rao, Shri D. Venkateswara (Bapatia)
Rao, Shri J. Chokka (Karimnagar)

Rao, Shri P.V. Narasimha (Nandyal)

Rao, Ram singh, CoL (Mahindergarh)
Rao, Shri V. Krishna (Chiballapur)
Rath, Shri Rama Chandra (Aska)
Rathva, Shri N.J. (Chhota Udaipur)

Rawal, Dr. Lal Bahadur (Hathras)
| Rawale, ShriMohan (Bombay-South Central)
Rawat, Shri Bhagwan Shankar (Agra)
Rawat, Shri Prabhu Lal (Banswara)
Rawat, Prot. Rasa Singh (Ajmer)
Ray, Stri Rabi (Kendrapada)

Ray, Or. M (Burdwan)

Raychaudhuri, Shri Sudarsan (Serampore)
Reddaiah Yadav, Shri K.P. (Machiipatnam)
Reddy, Shri A. Indrakaran (Adliabad:
Reddy. Shri A. Venkata (Anantapur)
Reddy, Shrl BN, (Mialouda)
Reddy, Shri G. Ganga (Nizamabad)
Reddy, Shri K. Vijaya Bhaskara (Kamoof)
Reddy, Shri M. Baga (Medak)
Reddy, Shri M.G. (Chittoor)
Reddy, Shri Magunta Subbarama (Ongole)
Reddy, Shri R. Surender (Warangal)
Reddy, Shri Y.S. Rajasekhar (Cuddapah)
Rongpi, Dr. Jayanta (Autonomous district)
Roshan Lal, Shri (Khurja)
Roy, Shri Haradhan (Asanso)
Roypradhan, Shri Amar (Cooch Behar)

s
Sadul, ShriDharmanna Mondayya (Sotapur)
Sahi, Shrimati Krishna (Bagusanl)
Sal, Shrl A. Prathap (Rajampef)

Salda.ShdMuniRamm)

* Sak, Shri Ebrahim Sulaiman (Ponnan)



Sajjan Kumar, Shri (Outer Dethi)

Sakshij, Dr. (Mathura)

Saleem, Shri Mohammad Yunus (Katihar)
Sanghani, Shri Dileep Bhal (Amrell)
Sangma, Shri Pumo A. (Tura)

Sanipalii, Shri Gangadhara (Hindupur)
Saraswatl, Shri Yoganand (Bhind)
Sarode, Dr. Gunvant Rambhau (Jalgaon)

'Satrucharla. Shri Vijayarama Raju
(Parvathipuram)

Save, Shri Moreshwar (Aurangabad)
Sawant, Shri Sudhir (Rajapur)

Sayeed, Shri P.M. (Lakshadweep)
Scindla, Shri Madhavrao (Gwalior)
Scindia, Shrimati Vajayaraje (Guna)
Sefja, Kumari (Sirsa)

Sethi, Shri Arjun Charan (Bhadrak)
Shah, Shri Manabendra (Tehri Garhwal)
Shakya, Dr.. Manadeepak singn (Etah)
Shankaranand, Shri B. (Chikkodi)
Sharma, Shri Chiranji Lai (Karnal)
Sharmma, Shn Jeewan (Almora)

Snzrmiz. Shri Rajendra Kumar (Rampur)

Sharma, Capi. Satish Kumar (Amethi)

Sharma, Shiv V.N. (Hamirpur)

Shastri, Acharya Vishwanath Das (Sultanpur)
Shastri, Shri Rajnath Sonkar (Saldpur)
Shastri, Shri.Vlshwanath (Gazipur)
Shlngda; ShriD.B. (Dahanu)-

Shivappa, Shrl K.G. (Shimoga)

Shukla, Shri Astbhuja Prasad (Khafiabad)
Shukla, Shri Vidyacharan (Ralpur)

Siddhartha, Shrimati D.K. Tharadevi
(Chikmagalur)

Sindngl, Shri S.B. (Belgaum)

Silvera, Dr. C. (Mizoram)

Singh, Shri Abhay Pratap (Pratapgarh)
Singh, Shri Arun (Satna)

Singh, Shri Brijbhushan Sharan (Gonda)
Singh, Dr. Chattrapal (Buiandshahr)
Singh, Shri Devi Bux (Unnao)

Singh, Shri Harl Kishore (Sheohar)
Singh, Shri Khelsal (Sarguja)

Singh, Shri Mohan (Deoria)

Singh, Shri Motilal (Sidhi)

Singh, Shri Pratap (Banka)

Singh, Kumarli Pushpa Devi (Raigarh)

Singh, Shri Rajveer (Aonla)



Singh, Shri Ram Prasad (Blkramganj)
Singh, ShriRamashray Prasad (Jahanabad)
Singh, Shri Ramnaresh (Aurangabad)
Singh, Shri Rampal (Domariaganj)

Singh, Shri S.B. (ﬁajnandgaen)

Singh, Shri Satya Deo (Balrampur)
Singh, Shri Surya Naryan (Balia)

Singh, Shri Uday Pratap (Mainpuri)
Singh, Shri Vishwanath Pratap (Fatehpur)
Singh Deo, Shri K.P. (Dhenkanal)

Singla, Shr Sant Ram (Patiala)

Sinha, Shri Shivg Sharan (Vaishali)

Sodi, Shri Manku Ram (Bastar)

Solanki, Shri Surajbhanu (Dhar)

Soren, Shri Shibu (Dumka)

Soundaram, Dr.

(Tiruchengode)

(Shrimatl) K.S.

Sresnivaasan, Shri C. (Dindigul)
Sridharan, Dr. Rajagopalan (adras South)
Subba, Shri Thota (Kakinada)

Sukh Ram, Shr (Mand)

Sukhbuns Kaur, Shrimati (Gurdaspur)
Sultanpuri, Shri Krishan Dutt (Shimia)
Sundararaj, Shl N, (Pudukkottal)

(xf)

Sur, Shri Monoranjan (Basirhat)
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The Lok Sabha met at fifty minutes past

Twelve of the Clock

[MR. SPEAKER in the Chair

The National Anthem was played
12.51 hrs.
PRESIDENT'S ADDRESS
{English)
SECRETARY-GENERAL:Ibegtolayon
the Table a copy of the President’s Address

to both Houses of Parllament assembled
together on the 22nd February, 1993.

President's Address
* Hon'ble Members

| welcome you to this session of
Parliament.

2. The Most important task before us
today is to restore confidence and communal
amity which have been shaken by the trigic
events of the 6th of December last year and
what followed thereafter. The basis premise

of secularism and the rule of law has been
threatened. Political parties, intellectuals,

“opinion leaders and other must all strive to

counterthe communal propagandathat has
been letloose sothatthe country canproceed
with the task of building the nation and
reasserting ourfundamental values. We have
to further strengthen the harmony that has
always characterised our society.

3. The central issue of the Ram
Janmabhoomi-BabriMasjid dispute hasbeen
referred to the Supreme Court under article
143 of the Constitution. Government has
also acquired about 68 acres of land in the
complex, and is in the process of setting up
two separate Trusts for managing the
construction of Ram temple and Mosque.
Government’s endeavour will be to ensure
that the construction is taken up in
consultation and cooperation with the two
communities concerned and with the active
participation of eminent and responsile
leaders of the two communities. Government
seeks the support and cooperation of all
sections of the people in this important.
endeavour. ’

4. InJammu & Kashmirthere has been
no let-up in the involvement of forces from
across the border in training, arming and
providing logistic support to the terrorists.
Our security forces, despite having to work
under extremely difficult conditions, have
been trying to meet this challenge.
Government is acutely conscious of the

hardships and privations of the people of

* The President delivered his Address in Hindi.
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Jammu & Kashmir arising from the
intimidatory acts of terrorists, frequent calls
for bandhs and disruption of economic and
commercial activity in the State. There have
also been some case of excesses by security
forces operating in the State. Prompt action
has been taken in such cases to punish

those found guilty. As a first step to redress -

the grievances of the people and reactivate
the political process, a State level multi-party
advisory council has been setupto actas a
bridge between the administration and the
people. Efforts are also being made to setup
district level committees to carry the process
forward. A Parliamentary delegation visited
the valley in October. 1992. Discussions
, have been held by the Union Home Minister
with leaders of political parties to create
conditions which would enable democratic

processes 1o be restored.

S. After the democratically elected
govemment assumed office in Punjab, there
has been a dramatic improvement in the life
of the people of the State. These brave
. peopie deserve all credit for sending a clear

message against the forces of separatism
and disruption. Elections to municipalities
were held after a gap of about 13 years and
to panchayats, after a gap of about 9 years.
These have evoked massive and enthusiastic
response. A renewed thrust is being givento
the socio-economic development of the State.
The Centre remains committed to finding a
just and amicable solution to all the
outstandingissues in Punjab and will provide
all assistance to the State Government in its
pursuit of anti-terrorist measures.

6. The overal situation in the North-

Eastemregion has been undercontrol. Steps
have been taken to accelerate the pace of
infrastructure development ‘in the region,
particularly in respect of rail, road and
telecommunications. Stales Governments
andthe North-Eastern Council have initiated
rew programmes for development of
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agricuiture, horticulture and fisheries. The
Central Government is setting up an
agricultural university and an institute of
technology. In all these programmes of
development, people’s participationis being
emphasised. Elections have been heild
recently in Nagaland and Meghalaya.

7. The implementation of Eighth Plan,
launched on April 1 last year, is well under
way. The total investment has been
substantially stepped up to Rs. 7,98,000
crores at 1991-92 prices. Out of this the
public sector outlay will be Rs. 4,34,100
crores. We are moving towards indicative
planning which is in tune with the changes
that have been initiated in our economic

policy.

8. Theyear 1991-93 witnessed afurther
consolidation of the economic stabilisation
programme and the process of structural

- reforms. Thegrowth in GDP whichwas 1.2%

in 1992-92 is expected to be around 4% in
1992-93. This growth is significant when
viewed against the setbacks of thepastyear,
the comparative slow-down in the industrial
sector and problems in the financial sector.

9. During 1992-83 industrial production
recorded an increase ol 3.8% for the period,
April to October 1992, as compared 1o a
decline of about 1.0% during the same period
in the previous year. Similarly expors
recorded growth_of around 3.4% in dollar
terms during April-December 1992 compared
to a decline of 3s7% in corresponding period
of the previous year. The recent agreement
with Russia on the repayment ol debt will
help to revive our exports to traditional
markets in Russia. We have comfortable
foreign exchange reserves of US $ 5 billion.
One of the Prime objeclives of Government,
namely controlof infiation has been achieved,
as the annual rate ol inflation which peaked
at 16.7% ir Auge 5t 1991 was brought down
to 7.0% in .he last week of January 1993.
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" 10. Major changes have been made

. recently to-liberalise foreign exchange
controls. The new economic policy has also
led to major liberalisation in our procedures
forforeign direct investment. The totalequality
investment approved from August 1991 to
the end of January 1993 is over $ 2.3 biflion,
which will account for projects of a value of
about Rs. 35,000 crores. A number of other
proposals are also in the pipeline, with a
foreign equity component of about $ 250

million, genearting projects with a total value

of Rs. 7,500 crores. Most of these
investments are in priority sectors: 24% in
energy, 26% in petroleum, about 8% in
chemicals, about 12% in food processing
industry and 8% in electricai ndustry. The
remaining 22% includes transportation,
textiles, telecommunications and industrial
machinery. Non-priority consumer items
account for a little less than 4%

11. The National Renewal Fund was set
up and operationalised so that the industrial
workers are not hurt in the process of
restructuring. The first major programme
being taken up is the tumaround of the
National Textile Corporation in which the
National Renewal Fund will provide funds for
The scheme has been making steady
progress so far and about 22,000 workers
have been covered.

12. Govemment has heid consuations
with labour representatives ongeneralissues
concerning in reform process as well as
sector-specific matters. A meeting of the
Statelabour Ministers andthe Indian Labour
Conference has also gone intothe manner of
revamping our industrial relations laws.
Government attaches high priority to these
changes as they are expected to lead to
increased production and productivity, high
wage earnings and harmonious industrial
relations.
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13. The small scale sectoris of very great
importance in our industrial economy
because of its potential for high levels of
employment generation and the dispersal of
industrial activity across thecountry. In 1992-
93, the employment in the seclor was

“estimated at 129 lakh persons and total

production was expectedtobeatRs. 1,66,400
crores, representing a rate of growth of 4%
over the previous year. In view of the slow-
down in the industrial sector, this was
creditable. Withrevivalinindustry as awhole,
the performance of the small scale sectoris
expecied to improve very significantly in
1993-94. An important initiative 1o ensure

. prompt payment by other industries of the

dues of the smali scale units has beentaken.
Payments are now required to be made
within thiny days of acceptance of goods or
redering of service.

14.In the world that is emerging, the
economic strength of a nation will depend on
its ability to compete in the intemational
markel place, onthe basis of quality, reliability
and price. It should be our endeavour to
achieve a sustained growth rate of exports of
15.20% per annum in doliar terms within the
next few years. R would be a basic piank of
Govemment policy to encourage exports in

" every possible way and to remove all

impediments or constraints that affect their
9'“"“".

~15. Agriculture is the mainstay of the
Indian economy and its people. As it is still
essentially ‘dependent upon rainfall, there
was a drop in foodgrains productionin 1991-
92 by about 9 million tonnes and was
estimated at 167 million tonnes. This brought
the Pubilic Distribution System andconsumer
prices, under pressure. However, the timely
decision to impon a limited quantity of wheat
was had a positive impact on its price
behaviour. The increase in prices between
May and December 1992 was restricied 10
3.6% cc.ipared 1o a rise of 35% during the
corresponding period in the previous year. |
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am happy to say that in the current year, the
monsoon has been good excepting in parts
of Bihar and in parts of a few other States.
The total Kharif foodgrains production is
estimated at 100 million tonnes against last
year's 91.42 million tonnes. Procurement of
Kharif rice has been proceeding satisfactorily
and has already crossed 9 million tonnes.
- The prospect of Rabi food production is good
and it-is expected to.be around 76 to 77
million tonnes. Kharif oilseeds production
has been higher by about 16 lakh tonnes.
Our sugar production was 133 lakhs tonnes
inthe sugar year ending October, 1992, thus
making India the world’s largest sugar
producer. All this has had asalutary effecton
prices as well as availability. The country’s
achievements in the agricultural sector bear
eloquent testimony to the hard work and
enterprise of our farmers.

16. Our plans for agriculture go beyond
mere self-sufficiency. We see it as an area
with greatpotential, capable of yielding much
higher incomes to farmers and rural labour.
Tostimulate growthin this sectorthe minimum
support prices for paddy were increased by
Rs. 40 per quintal in August 1992 and for
wheat for the marketing season starting 1
April 1993, by Rs. 55. It has also been
decided to pay a bonus of Rs. 25 per quintal
for wheat. The statutory minimum price of
sugar-cane was raised by Rs. 3 per quintal
to Rs. 26 for the sugar year 1991-92. This
has been further raised to Rs. 31 per quintal
for the sugar year 1991-93. The decontrol of
phosphatic and potassic fartilizers has no
doubt led to increase in their prices in the
short-term. To cushion the impact of this
increase. Govemment provided Rs. 340

crores to the State Govemments and Union
Territories as a one-time support. The price
of urea was decreasedby 10%. Govemment
has alsoannounceda Rs. 500 crore package
to devieop agricultural infrastructure meant
for the small and marginal farmers. These
measures and the increased attention that
dry farming would get in the coming year will
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serve the interests of the farmers in a big
way. '

17.One of the important programmes
being implemented by the Govemment to
protectthe interests of the vulnerable sections
of the society is the Revamped Public
Distribution System. Government has
decided to set apart and distribute an
additional 20 lakh tonnes offoodgrains every’
year in the 1,700 blocks in the tribal, drought
prone, desert and designated hill areas of
the country, identified under the scheme.
Since the inception of the Revamped Public
Distribution Scheme 10,121 new fair price
shops have been openedinthese blocks and
26 lakh additional ration cards have been
issued.

18. Duringthe current year, work relating
to the setting up of district level consumer
redressal agencies was carried forward and
the entire country was covered by District
Forums except the State of Meghalaya. 447
District Forums are presently functioning in
the country.

19. The thrust of the Eighth Plan in the
field of rural development is to integrate the
Jawahar Rozgar Yojana and the Intergrated
Rural Development Programme with other
on-going programmes for strengthening rural
economic infrastructure so as to create
durable and productive economic assets
with in tum generate further employment.
The outlay for rural development for the 8th
Five Year Plan has been increased to Rs.
30,000 crores as compared to an allocation
of Rs, 6,179 crores and an actual expenditure
of Rs. 10,956 crores in the 7th Plan.

20. The Constitution (72nd Amendment)
Bill, 1991, which has been passed by both
the House of Parliament in the last session,
when enacted, will effectively strengthen
Panchayati Rajinstitutions by ensuring regular
elections and sufficient devolution of powers
and financial resources. Provision for
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reservation of seats in the Panchayats for
Scheduled Castes and Scheduled Tribes
has been made in proportion to their
population in the village. Out of the seats for
which direct election will be held, one third
are reserved forwomen. Furthermore, out of
the seats reservedforthe Scheduled Castes
and the Scheduled Tribes, one thrid will be
earmarkied for Scheduled Caste and
Scheduled Tribe women. The law has
provision for enabling reservations to be
made for the office of Chariperson also. The
State legislatures, if they so desire, can
make reservations in favour of backward
classes.

21. Tostrengthen municipal Government
and to ensure that municipalities perform as
effective units of local self-government,
Parliament has passedthe Constitution (73rd
Amendment) Bill, 1991. Provisions for
reservation for members of the Scheduled
Castes and Scheduled Tribes, women and
Backward Classes havebeen madeasinthe
case of Panchayats.

. 22.During the year 1992-93,
Government gave priority to disease control
programmes. These include control of AIDS,
eradication of leprosy by the year 2000 AD,
malaria controlintribal areas and short-term
chemo-therapy for tuberculosis in backward
areas. An intensive programme is proposed
to be taken up in seven States for dealing
with cataract-induced blindness.

23. According to the 1991 Census, the
average annual exponential growth rate of
population which had reached a level of
2.22% in the 1971-81 decade has come
down to 2.14%. The birth rate has come
down to 29.3 per 1,000 population in 1991
from a level of 30.2 in 1990. However, the
present natural growthirate of 1.95% is still
very high and stabilisatiop of population will,
theretore, be an overriding national priority.

24. A massive programme has been
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launched for the liberation and rehabilitation
of 4 lakh safai karmacharis during the next
five years. A statutory National Commission
for Safai Karmacharis is being constituted to
be in charge of this programme.

25. The authorised share capital of the
National Scheduled Castes and Scheduled
Tribes Finance & Development Corporation
has been raised from Rs. 75 crores to Rs.
125 crores. The Corporation will continue to
assist in the flow of funds for income
generating schemes for the benefit of
Scheduled Caste and Scheduled Tribe
entrepreneurs. So, far, the Corporation has
sanctioned 312 schemes of a value of Rs.
277.83crorestowards which it has disbursed
Rs. 54.05 crores. The Corporation is also
organising training programmes in skill
upgradation for employment and self-
employment. To raise the levels of literacy
and education amongst the Scheduled
Castes and Scheduled Tribes, it is proposed
to start residential schools in 48 districts.

26. As atribute to the memory of Dr. B.R.
Ambedkar during his Centenary Celebration
Year, the Dr. Ambedkar Foundation was set
up to administer schemes like the Dr.
Ambedkar National Award, Dr. Ambedkar
National Library, Dr. Ambedkar Chairs in
Universities, and Dr. Ambedkar Overseas
Fellowships. In addition, the Government
has also taken up the translation and
publication of the complete works and
speeches of Dr. Ambedkar. A full-length
feature tilm on Dr. Ambedkar will also be
produced.

27. The National Backward Classes
Finance and Development Corporation
(NBCFDC), with an authorised share capital
of Rs. 200 crores, will provide an additional
channel of finance and assist in upgrading
thetechnical and entrepreneurial skills of the
socially andeducationally backwardclasses.

28. The National Commission for
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Minorities Act, 1992, has been passed by
Parliament providing statutory status to the
Commission clothing it with the powers of a
Civil Count. The main functions of the
Commission would be to evaluate the
progress of development of the minorities,
monitor and make recommendations on the
working of Constitutional safeguards, foock
into specific complaints, undertake studies
andresearch, suggestappropriate measures
and make periodical reports to Government.

29. Government has initiated action to
implement the judgement of the Supreme
Counrt on issues relatingto the reservation of
jobs in Government for Backward Classes.
Government will specify the basis, apply the
relevant and requisite socio-economic
criteria, 1o exclude socially advanced persons
and sections, the creamy layer, from other

* backward classes. An ordinance has been
promulgatedto constitute apermanent body
for enteraining, examining and
recommending upon requests for inclusion
and complaints of over inclusion and under-
inclusion in the lists of others backward
classes of citizens. The advice tendered by
such body shall ordinarily be binding upon
the Government. '

30. Government proposes to set up the
Rashtirya Mahila Kosh to meet the short-
terms and medium-terms developmental
credit needs of poor women in‘the informal
sector, through intermediary agencies: like
non-Govemment organisations. Funds have
been allocated to this programmes as part ot
the Social Satety Net efforts.

31. Areview of the 1986 National Policy

on Education has been undertaken and
necessary modifications in the Policy were
«effected in May 1992. Universalisation of
elementary education, achievement of total

literacy, equal access to educational

opportunities, women’s education and
development, vocationalisation of secondary
education. Consolidation of highereducation,
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modernisation of technical edug:alion. and
improvement of the quality, content and
process of education at all levels continue to
bethe priority areas of national endeavour in
the field of education. In elementary
education, we have shifted the focus from
mere enrolment .to retention and
achievement. The revised policy resolves to
ensure that free and compulsory education
of satistactory quality is providedto alichildren
upto 14 years of age within decade. The
National Literacy Mission based on the Total
Literacy Compaign strategy has achieved
commendabile results and 75% of the districts
in the country will be covered under this
Mission by 1996-97. The emphasis during
the coming years will be on infusing sound
management principles in the education
system and on decentralising education
management.

32. Therehasbeenencouraging progress
inthe sphere of science andtechnology. The
successtul launch of ASLV in May, 1992 is a
significant development inindigenous launch
technology. The launch of INSAT-2Ain July,
1992 and its successful commissioning is an
indication of our ability to build sophisticated
multi-purpose satellites. The planned
faunches of INSAT-2B andthe PSLVinJune
this year will provide a further fillip to our
Space programme. Another note worthy
development of 1992 was the completion of
the 11th Scientific Expedition o Antarctica
andthelaunch ofthe 12thexpedition. Ongoing
efforts to harness the benefits of
biotechnological tools, with relevance to
agriculture and health, would be sustained.

33.The highlight of this year's
achievements in the field of Atomic Energy
has been the 220 MW Kakrapar Atomic
Power Station Unit-1 achieving criticality on
September3, 1992 andits sysnschronisation
to the grid on November 24, 1992,

34. Our Armed Forces remain prepared
to safeguard our territorial integrity.
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Improvements in man-power planning and
management practices and investments
towards self-reliance in defence technologies
are yielding results.

35. The Armed Forces assisted the civil
authorities in maintaining law and order and
organising relief and rescue measures on a
number of occasions during the year, carrying
outtheirtasks withcommendable dedication.

36. In the field of defence production
determined efforts have been made towards
indigenisation and self reliance, particularly
in spare parts. In keeping with the changes
industrial policies steps are being taken o
foster mutually reinforcing linkages between
production units in the defence and civil
sectors.

37. Government remains committed to
enhance the welfare of serving and retired
Armed Forces personnel.

38. Our foreign policy objectives were
pursued both bilaterally and in international
forums. Emhasis was placed on building up
relations with our neighbours. Imponant
visitors from these countries included the
President of Sri Lanks, the Prime Minister of
Bangaladesh, the Prime Minister of Nepal
and the King of Bhutan. Our ties with these
countries have been strenghened as aresult
of these visits. During the visit of the
Bangaladesh Prime Minister, our
commitment to lease the Tin Bigha corridor
to Bangladesh was fulfilled. A Memorandum
of Understanding between the two countries
on detailed investigations for the important
Sankosh multipurpose project was signed
during the visit of the King of Bhutan.

39. Despite Pakistan's continuing support
for terrorism and subversion in Jammu &
Kashmir and Punjab, efforts were made by
us to resolve various bilateral issues. With
this objective in mind, the Prime Minister had
two meetings with the Prime Minister of
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Pakistan in the course of the last year. Our
efforts have unfortunately not made much
headway. We urge Pakistan to eschew its
path of deliberate and'provocative
confrontation and its temptation to gain
unilateral advantage in its relationship with
us. There canbe no alternative tothe process
of bilateral dialogue.

40. Government has been consistently
pursuing a policy of achieving good
neighbourly relations with China overcoming
the difficulties of the past. We are also
working for a fair, reasonable and mutually
acceptable settlement of the boundary
question. Among the several high-level visits
exchanged.between the two countries last
years was that of our former President, Shri
R. Venkataraman. The Chinese Foreign
Minister is expecled to visit India this year.
The Prime Ministerwill also be visiting China.

41. We look forward to working together
with President Clinton and his administration
in the United States in building a strong
relationship between ourtwo countries based
on mutual understanding, trust and shared
values and interests. The changed
international environment following the end
of the Cold War has given an impetus to the
strengthening of Indo-US ties, which now
reflect a greater degree of understanding at
the political level along with growing
cooperation in various other areas.

42. The visit of President Yeltsin provided

the opportunity for a detailed exchange of

views on all bilateral and global issuves of
concern. Our stand on Kashmir was
explained. President Yeltsin categorically
affirmed his country’s full support for India’s
position. During this visit the debt repayment
issue was resolved and several other
agreements were signed which have laid a
durable fundation for future friendship and
close interaction between the two countries.

43, We hadhe pleasure of welcoming in
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our midst three distinguished Heads of
Government from western Europe. The
British Prime Minister, Mr. Johi Major, was

here as Chief Guest at our Republic Day .

celebrations. His visit underscord India-U.K.
friendship and cooperation and reconfirmed
British understanding of our actions to uphold
democracy and secularsm. He extended full

. cooperation in combating terrorism. A further
significant outscome of the visit was the
stimulus it gave to India-British economic

*and commercial cooperation. Earlier this
month, we welcomed the President of the
Government of Spain, Mr. Felip Gonzalez.
Most recently, Dr. Helmut Kohl, Chancelior
of Germany visited India to receive® the
Jawaharlal Nehru Award for International
Understanding. These significantvisits reflect
appreciation. overseas of our resilience in
addressing the various issues that face the
country as well as the strength of our
democratic and secular system. They have
also resulted in greater appreciation of our
foreign policy as well as in support for our
economic reforms programme:

44, The Prime Minister’s visit to Japan in
1992 coincided with the 40th anniversary of
the establishment of diplomatic relations
between India and Japan and the signing of
a peace treaty between the two countries.
Japanese interest in our economic
liberalisation is underscored by the increase

«in direct Japanese investment in India. We
are committed to strengthening our ties with
Japan at all levels.

45. The strengthening of our relations
with the newly independent countries of
Central Asia with whomwe have had age-old
cultural ties, is a major thrust of our policy.
. the visits fo India last year of the Presidents
i of Uzbekistan, Kazakhastan, Kyrghyzstan

and Turkmenistan were followed up with
* high level visits from India to Central Asia.
 The Prime Minister of Tajikistan visited India
. afew days back. Agreements were signed

during these visits which give our relations
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with the individual Central Asian States a
new and long term perspective.

46. We welcome the START-Il Treaty
between the United States and Russia for
reduction in strategic nuclear arsenals as a
step in the right direction. In the field of
multilateral disarmament, anote worthy event
has been the successful conclusion of the
Chemical Weapons Convention, which
eliminates and entire class of weapons of
mass destruction. This is a universal and
non-discriminatory treaty which should be
regarded as a model for future multilateral
disarmament negotiations. It provides a
strong underpinning to the Indian Action
Plan for Global Disarmament that Prime
Minister Rajiv Gandhi had presented to the
United Nations in 1988. A global, and not
regional orsub-regional, approach is needed
for worthwhile result in the area.

47. Areinvigorated United Nations with a
more sharply focused agenda is the need of
the hour. The effectiveness of the United
National will depend on its ability of
democaratise and reorder its structuraes to
accommodate ad reflect the concerns of its
members.

48. Our participation at the multilateral
levelin U.N., NAM, the Commonwealth and
the G-15 has been within the overall
framework of our priorities and concerns.
The Prime Minister's address atthe inaugural
sessiu. ) of the Non-Aligned summitinJakarta
last September set the tone of its,
deliberations, reaffirming the continuing
relevance of the Non-Aligned Movement
and prioritising its future agenda so as to
concentrate upon issues of specific concern
to it.

49.At the UN Conference on
Environment and Development (UNCED) in
Rio de Janeiro In June, 1992, the Prime
Minister's address emphasised the integral
link between environment anddevelopment,
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thus marking a milestone in intemnational
cooperation in tackling environmental and
development issues. India’s proposal for
transfer of technology to, and additional
resources for, developing countries, toenable

» themto join their developed country partners -

in the global effort at preserving the
environment, was widely welcome and
endorsed by the Conference.

50. Honourable Memmbers, the crisis
the country is faced with today places a
grave respopsibility on your shoulders. You
saw remarkable levels of cooperation as
also strong areas of dissent last year. These
are the essential manifestations of a living
democracy. |amsure you will setthe tone for
the entire country to deal with its problems
this year with exemplary conduct and
leaderhsip. The nation expects nothing less
from its representatives here. You have to
guide the nation with courage, wisdom and
discipline.

51. 1 commend you to your tasks in this
session and wish you all success.

JAIHIND

12.51 1/2 hrs.

OBITUARY REFERENCES

[English)

MR. SPEAKER: Hon. Members, as we
meet today after an interval of two months,
& is my sad duty to inform the House of the
passing away of seven of our former
cc__~~=e'namely Dr. Mono Mohan Das,
Samvashri Shraddhakar Supakar, Annasaheb
P. Shinds, Raghavendrarao Srinivastao
Diwan, Vaijanath Mahodaya, m
Dubey and Biren Roy.

Dr. Mono Mohan Das was a member of
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the First, Second and Thrid Lok Sabha during
1952-67 representing Burdwan, Asansol ad
Ausgram (Reserved)constituencies of West
Bengal respectively. Earlier he had also
been a member of Constituent Assembly
and Provisional Parliament during 1948-52.

A medical practitioner by profession, Dr.
Das was a dedicated social and political
worker. He worked hard for the upliftment of
poor sections of the society. He was also
associated with All Bengal Rabidas
Association.

During his long parliamentary career of
about two decades, Dr. Das served the
country in various capascities. An able
administrator he held with distinction several
portfolios as Deputy Minister in the Union
Council of Ministers during 1956-66.

Dr.Mono MohanDas passedawayon 13
December, 1992 at the age of 82 years.

ShriShraddhakarSupakarwas amember
of Second and Fourth Lok Sabha during
1957-62 and 1967-70 representing
Sambalpur onstituency of Orissa. He was
also a member of Rajya Sabha during 1965-
67. Earlier he was member of Orissa
Legislative Assembly during 1949-56 and

"served it as Leader of Opposition during

1952-56

Shri Supakarwas alawyerby profession.
He also took keen interest in the promotion
of education in Orissa. He was associated in
different capacities with many educational
institutions and Universities. He was also a

“member of Orissa Text Book Committee

during 1939-41.

A firm believer in civil liberties, Shri
Supakar was Chairman of Reception
Committee, All India Civil Liberties
Conference, Cuttack Session held in 1854.

A soasoned parliamentatian, he served
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as a member of the Estimates Committee
and the Public Accounts Committee of Lok
Sabha during 1957-59 and 1959-60
respectively. Earlier he had also served as
the Chairman of Public Accounts Committee
of Orissa Legislative Assembly during 1952-
54. Heactively participatedinthe proceedings
ofthe House and made valuable contribution
thereto.

A man of letters, Shri Supakar had many

publications to his credit in English as also in

. Oriya, including- his biography titled ‘Amar
Jiban'. :

Shri Supakarpassed away on6 January,
1993 at the age of 78 years.

Shri Annasaheb P. Shinde was an able
administrator, an eminent social worker and
a distinguished parliamentarian. He was
member of Thrid and Fourth Lok Sabha from
Kopargaon Constituency of Maharashtra
during 1962-70. He returned from
Ahmednagar in Fifth and Sixth Lok Sabha
during 1971-79.

Shri Shinde took part in the freedom
struggle and actively participated in the ‘Quit
india Movement' in 1942 and sufferred
imprisonment.

By profession, Shri Shinde was a legal
partitioner and also an agriculturist. He
, distinguished himselt as an administrator, a
planner and a well-wisher of farmers. He
held with distinction various portfolios in the
Union Council of Minister during 1966-77.

Shri Shinde’s Greatest passion was 10
work for the development of agriculture. He
was closely associated with many official
and non-official bodies and co-operative
societies for agricutture. During his Ministarial
tenure at the Centre, he reorganised the
agricultural research work and he was the
TRV SRt behivd the  sstakishient ot

- many agricultural universities.
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Aseliknown social worker, he worked for
providing free legal aid to the poor and
organised a number of cooperative
institutions. He was also assocjated with
benevolent institutions for the welfare of
students.

Shri Shinde took keen interest in the
proceedings of the House which bear a
lasting testimony to his distinguished service
to the country. He had also served on the
Estimates Committee of the House.

A widely travelled person, shri Shinde
represented the country in the World Food
Congress held at the Hague.

A man of letters, he was the author of
several publications including ‘Problems of
Indian Agriculture and Food' and ‘The Ino-
Pakistan Conflict! Shri Shinde was alsokeenly
interested in journalism and edited a weekly
newspaper ‘Jansata’ for some time.

Shri Shinde passed av..y on 12 January,
1993 at Bombay at the age of 71 years.

ShriRaghavendrarao Srinivasrao Diwan
was a Member of First Lok Sabha during
1952-57 representing Osmanabad
constituency of the then State of Hyderabad.
Earlierhe was aMember of Latur Municipaiity.

Ateacher by prolession, Shri Diwan was
an aclive social and politicat worker. He
worked for more than adecade and a half for
the development of Latur area and was
associated with various social and political
organisations in different capacities. He also
actively participated in Hyderabad Siate
Congress Satyagrahain 1938 and was
imprisoned in 1941-42 for his political
activities.

Shri Diwan was keenly interested in the
|AUCANON T WoMRN 2nd sianed 3 g

school at Latur in 1936.
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ShriDiwan was an active parliamentarian.
His participation in the proceedings of the
House made the discussions more
meaningful..

He passed away on 16 January, 1993 at
Pune at the age of 88 years.

Shri Vaijanath Mohadaya was a Member-
of First Lok Sabha from Nimar €onstituency
of the then State of Madhya Bharat during
1952-57

Shri Mahodaya was a veteran freedom
fighter and a Servodaya leader. He joined
the Satyagraha Ashram in Sabarmati in
1921 and was imprisoned many times for
participating in the freedom movement.

He was an able administrator and took
keen interest in the promotion of basic
education in the State. He served the State
of Indore as Minister of Education, Labour
and Development during 1947-48.

A well known public figure, he actively
worked for the welfare of rural people.

13.00 hrs.

Aman of letters ShriMahodaya transiated
several works of Gandhiji and Tolstoy. He
was also interested in journalism and edited
‘Loksewak’ - a Hindi weekly.

He expired at Indore at the age ol 96
years on 19 January, 1993.

Shri Bindeshwari Dubey was a veteran
freedom fighter, an able administrator, a
known trade unionist and a distinguished
parliamentarian. He was a member of
Seventh Lok Sabha during 1980-84
representing Giridih constituency of Bihar.
He was a sitting member of Rajya Sabha
since 1988. Eartier he had been a membero!
Rihar Legisiaive Assamihy during 1352.51,

1962-77 and 1985-88,
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ShriDebey left his engineering studies to

join the freedom struggle and actively

participated in ‘Quit India Movement'in 1942,

In the-post independence period, he
served the country in various capacities. He
heldthe portfolios of Law, Justice and Labour
in the Union Council of Ministers. Earlier he
had served the State of Bihar as Minister of
Education, Transportand Health inthe State
Council of Ministers. He served the State as
its Chief Minister during 1985-88. While at
the helm of the affairs of the State, he
intfroduced many changes in the State
Administration and streamlined it. He
launched the ‘Operation Black Panther’ in
Champarantofree the areafromthe criminals
and other anti-social elements.

ShriDebeywas arenownedtrade unionist.
He was closely connected with the Trade
Union Movement in coal, steel, enginnering
and power industries. He ceaselessly
campaigned for better wages and working
conditions for coal miners. He visited many
European countries to acquaint himself with
the conditions of working class in the mines
and factorie in those countries. He was also
closely associated with indian National Trade
Union Congress andbecame its President in
1981.

A widely travelled persons Shri Dubey
representedthe country in many international

* labour conferences and seminars.

A seasoned parliamentarian, he
effectively used the highest forum of
Partiament in solving the problems of the
under-privileged sections of the society. He
made valuable contribution to the
proceedings of both the Houses of Parliament
as a member and as a Minister.

Shri Dubey passe away on 20 January,
1993 at Madras at «he age of 72 years.

Shri Biren Roy was a member of Second
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‘Lek Sabha trom Calcutta South-West:
canstitiency in West Bengal during 1957-

59. He was giso a member of Rajya Sabha
during 1960-72. Earlier he had been a
member ci undivided Bengal Legislative
Councilin 1943 and Legislative Assembly of
West Benga! dunng 1952-57. -

Anassuciate of Netaji Subhash Chandra
Bose, Si.ii Roy was compelied to icave

higher studies dua '~ is taking partin Simen

Commission Boycoit.

. Shri Roy took keen interest in many
. spheres of publiclife, his greatest contribution
* beingthe promotion of aviatieninthe country.
He designed the "Meghdoot®- a light

., aeroplane in 1948 which was approved by

"D.G.C.A.inIndiaandairauthoritiesin Europe.
He also organised Mationai Air Rallies and
- AirRaces ;>1950and 1951, Awidely iravell
person, Shri Roy participated in many
Internationa! Aviation Conferences held
during 1950-60 in Parls, Viénna, Palermo,
U.S.A.,Moscow and Barcelona and delivered
lectures onthe developmentof aviationthere.
He was also closely associated in different
capacities withthe Royal Aeronautical Society
of Great Britain and Aeronattical Society of
India.

Shri Roy took keen interest in the welfare
of women and hadfounded many schools for
their education. In the early years of
Broadcasting service in India during 1927-
30, he was instrumental in introducing the

first ever commercial broadcasting of
advertisements from the Calcutta Radio
Station. '
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Shii Roy was keenty lmeresled in

 pariamentary activities. He w.: aife member
- of Indian Parliamentary Group, Institute of

Parliamentary and Counstitutional Studies
and Commonwealth Parliamentary
Association (Bengal).

Shri Ry was a prolific writer and had
many putlication to his credit. He also edited
the Benga: Municipal Gazette and the first
travel jeurnal in India namely “Travel”.

~ Shri Roy expired on 21 January, 1993 at

Calcutta at the age of 83 years.

We deeply mourntheloss of these friends
and | am sure the House will join me in
conveying our condolences to the bereaved
families. -

a

The House may now stand in sileace for

-a short while as a mark of respect 10 the

deceased.

The Members then stood in silence for

a short while
13.05 hrs.
INTRODUCT!ON OF MINISTERS
[English]

THE PRIME MINISTER (SHRI P.V.
NARASIMHA RAO): Mr. Speaker, Sir, with
your permission | would like to introduce
some of my colleagues who have been
inductedorelevatedinthe Councitof Ministers
recently:

Shti Dinesh Singh 1 _Minister of External Affairs:
Shri Pranab Mukherjee Minister of Commerce.
Shi NKP.Save Minister of Power.
- Capt. Satish Kumar Sharma - Jﬂﬂistef of State of the Ministry of Petrolaum and

Natural Gas
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Shri K.P. Singh Deo Minister of State of the Ministry of Information and Broadcast

ing.

Dr. Abrar Ahmed Minister of State in the Ministry of Finance and Minister of
State in the Ministry of Parliamentary Affairs.

Shri Arvind Netam Minister of State in the Ministry of Agriculture.

Shri Bhuvnesh Minister of’State in the Prime Minister's Office.

Chaturvedi

Shri M.V. Chandra- Minister of State in the Ministry of Finance.

shekhara Murthy

Shri Mukul Balakrishna Minister of State in the Ministry of Human Resou-

Wasnik rce Development (Department of Youth Affairs and Sports).

Shrimati Basava Minister of State in the Ministry of Human Resource

Rajeswari Development (Department of Women and Child Develop
ment).

Shri K.V. Thangkabalu  Minister of State in the Ministry of Welfare.
Shri P.M. Sayeed Minister of State in the Ministry of Home Affairs.

Shri P.V. Rangayya Naidu has been elevated to Minister of State in the Ministry of Power.

13.07 hrs.

MR. SPEAKER: The House stands ad- . .
journed to meet again on Tuesday, the23rd  The Lok Sabha then adjoumed till Eleven
February, 1993, at 11.00 a.m. of the Clock on Tuesday, February 23,

1993/Phalguna 4, 1914 (Saka).





